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Father suspects foul play in bis married 
daughter's deatb 

4002. SHRI RAM AVTAR SHARMA: 
WflI the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether Governmen t's altent ion has 
been drawn to the news item in the Hindu-
stan Times dated the 14th Octob~r, 1970 
"Father suspects foul play in his married 
girl's death", wherein the father of Shrimati 
Sneh Nayyar who died due to a stove burst 
has charged the Station House Officer of the 
Krishanagar Police Station, Lucknow, with 
having refused to record his (the girl's father) 
statement and has a~ked Government to 
entrust the case to the Central Bureau of 
lnvestigation ; and 

(b) if so, the reaction of Government 
thereto and the art ion taken or proposed to 
be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF IIOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCII (SHRI 
K. C. PANT) : (a) and (b). Yes, Sir. Accor
ding to the informat ion furnished by the 
State Government, all the facts and evidence 
that were brought out during investigation 
by the district police pointed to the conclu
sion that the death of the girl .... as accidental; 
however, the State Government have now 
entrllsted the case to the Stale CID for fur
ther inquiry. 

Conference of Statu' Ministers for Irrigation 
and Power 

4003. SHRI DHANDAPANI : Will the 
Minisler of IRRIGATION AND POWER 
be pleased to Slale : 

(a) whether a Conference of the Minis
ters of Sta~es for Irrigation and Power was 
held on the 20,h September, 1970 ; and 

(b) if so, the subjects discussed and the 
decisions arrived at ? 

THE DEPUTY MINISTER IN THE 
MiNISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA
SAD) : (a) The Conference of the Stale 

Ministers of Irrigat ion and Power was held 
at Ootacamund on the 24th and 25th Sep
tember, 1970. 

(b) A statement showing the subjects 
discussed and the recommendations made by 
the Conference is laid on the Table of the 
House. [Placed in Library. See No., 
L T -4524/70J. 
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